
Central Administrative Tribunal

Principal Bench, New Delhi.

CP-445/2ff)5 in
oA.253A2003

New Delhlthls the 12th day of January, 2006

Hon'bh Shri V.K. Maiotra, Vice-Chairman(Ai
Hon'ble Shri Shanker Raiu, Member(J)

I;d

Sh. Murari Lal,
S/o Sh. Gulzari Ram,
R/o t-8Am old Mllage, Nangol,

DelhiCantt.

(through Sh. Yogosh Sharma, Adtrocate)

Versus

/w

Sh. R.K. Gupta,
Director,
Department of Atomic EnergY,

Atdmic Mineral Directorate for
Erploration & Research,
Begumpet, HYderabad-

(through Sh. N.K. Joshi, Scientific fficer)

Order (Oratl

Hon'ble Shrl Shanker Raiu, Member(J)

(Shanker Rajul
Member(J)

Leemed coumel for pemioner seei€ and is ailowed to wlthciraw tne

present c.P. Acconlingty, c.P. is dismrssed as uithdravm. Notices are

discharged. Homver, liberty is givan to the petitioner to assaii nls

grievance of regularlzetlon h accoriance with nw'

q f*l'
.K. Maptrat

Petitioner

Respon,Sent
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Mce-Chairmaii(A)




